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Union Tirtiwries are concerned, we have to
approach the Home Ministry for getting such
relief, Recentiy, Madam, there was a cyclone
and I the Prime Minister was pleaseid to
sanction Rs. 1 croro And another Rs. 2 crores
have also been sanctioned. But our claim to
the Government 'of India was Rs. 56.crores
and the Home Ministry and the Agriculture
Ministry have not yet decided which Ministry
has to sanction the funds. That is the state nf
affairs. The actual problem is, in the
administration of the State affairs we have not
been given full authority. Thterefore, Madam,
I demand that the mat er of grant-'ing
statthood to the Union Territory of
Pordiciicrry which waa initially a.ureed to —
ahd they have a favourable proposal for that—
it seems, is prolonging for quite some time
since the matter of Union Territory of Delhi
has come in bettween. We want more powers
for the State legislature. The reason for
demanding these powers is, we have to cover
2400 kms.'for reaching the Capifal, Delhi, for
getting our work done. Therefore, I request,
Midam, that a special category status should
be given for financial matters and seivice
matters so that we do not have to run after the
Home Ministry for running the administration
of the State and also for the betterment of the
State. Therefore, T want the Home Minister to
consider this demand and come out with a
proposal giving a special category status to the
Union Territory of Pondicherry as was fore
for the North-Eastern States.

POLICE FIRING ON FARMERS IN
GUJARAT
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I GOPALSINGH O. SOLANKI Gujarat) :
Madam. I would also like t associate myself
with the hon. M”aber. The law and oreder
situation in Gniarat has become very bad. We
htvt seen firing cm cattle. We have seen the
an”t of children and women in Gujarat The
State Adainittration has gone Ocmn. A few
ctays bade the Home Minister of the State had
also resigned in Protest ci the law and order

situation. Therefore, the Govenment of Gujarat
should be smpea ded inuiKdiately.
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Poor Response of Ministries to Connnuni-
cations of Members of Parliament
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